GOVERNMENT OF INDIA
MINISTRY OF HOUSING AND URBAN AFFAIRS

LOK SABHA

UNSTARRED QUESTION NO. 4196
TO BE ANSWERED ON MARCH 19, 2020

DRINKING WATER AND SANITATION FACILITIES

NO. 4196. SHRI RAMDAS C. TADAS :

(a)
(b)

(c)

(d)

SHRI SANGAM LAL GUPTA:

Will the Minister of HOUSING AND URBAN AFFAIRS be pleased
to state:

whether one-fourth urban population is still devoid of clean
drinking water and sanitation facilities;

if so, the details thereof along with the details of the efforts
made in this regard during the last three years;

whether the Union Government and the State Governments
have jointly formulated any concrete plan to provide clean
drinking water and sanitation facilities and if so, the details
thereof; and

the funds allocated during the last three years, State-wise
including Uttar Pradesh?

ANSWER

THE MINISTER OF STATE (INDEPENDENT CHARGE) OF THE
MINISTRY OF HOUSING AND URBAN AFFAIRS

(SHRI HARDEEP SINGH PURI)

(a) to (c).As per the Handbook of Urban Statistics, 2019 published

by Ministry of Housing & Urban Affairs, 91.4% households in
urban India have access to source of drinking water, 81.4%
urban households have access to latrines and 81.8% urban
households have access to drainage facilities.
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(d).
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Drinking water and sanitation are State subjects. The Central
Government supplements the efforts of States and Union
Territories (UTs) through various program interventions, in
improving these facilities in the selected cities/towns. The
Atal Mission for Rejuvenation and Urban Transformation
(AMRUT)was launched by the Government of India on 25 June,
2015 to improve basic infrastructure in500 selected
cities/towns throughout the country with focus on water
supply; sewerage and septage management; storm water
drainage; non-motorised urban transport; and development of
parks and green spaces.

Selection, appraisal, approval and implementation of individual
projects under AMRUT is the responsibility of the State/UT.
The Ministry of Housing & Urban Affairs approves the State
Annual Action Plans (SAAPs) submitted by the States/UTs and
releases Central Assistance as per Mission guidelines.

SAAPs of all the States/UTs amounting to ¥77,640 crore,
including committed Central Assistance of ¥35,990 crore, have
been approved for the entire Mission period under AMRUT, of
which, projects costing ¥39,011 crore have been approved in
the water supply sector and projects costing ¥32,456 crore
have been approved in the sewerage and septage
management sector.

Similarly, Swachh Bharat Mission-Urban (SBM-U) was launched
by the Government of India on 02.10.2014. Under SBM-U,
assessment of requirement of sanitation infrastructure is done
by the State Governments and the proposals are sent
accordingly to Government of India for funding of the Central
Share of the project cost. The proposal are formulated and
approved by State High Powered Committee.

Central Assistance for implementation of projects under
AMRUT & SBM-U are allocated for the entire Mission period,
which are financial year 2015-16 to financial year 2019-20 for
AMRUT and financial year 2014-15 to financial year 2019-20 for
SBM-U, and not year-wise. The State/UT-wise details of Central
Assistance allocated for the entire Mission under AMRUT and
SBM-U is placed as Annexure.
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ANNEXURE

ANNEXURE REFERRED TO IN ANSWER OF PART (d) OF LOK SABHA UNSTARRED
QUESTION NO.14196 FOR ANSWER ON 19 MARCH, 2020

All amounts in Rupees in Crore

SI. No. Name of State / UT Committed Central Assistance | Committed Central
for entire Mission under | Assistance for entire
AMRUT Mission under SBM-U
1. Andaman & Nicobar Islands 10.82 3.52
2. Andhra Pradesh 1,056.62 571.33
3. Arunachal Pradesh 126.22 36.28
4, Assam 591.42 244.30
5. Bihar 1,164.80 556.68
6. Chandigarh 54.09 28.02
7. Chhattisgarh 1,009.74 357.85
8. Dadra & Nagar Haveli 10.82 4.13
9. Daman & Diu 18.03 2.58
10. Delhi 802.31 349.75
11. Goa 104.58 17.09
12. Gujarat 2,069.96 834.15
13. Haryana 764.51 287.08
14. Himachal Pradesh 274.07 43,95
15. Jammu & Kashmir (including UT of
Laddakh) 533.72 200.63
16. Jharkhand 566.17 258.71
17. Karnataka 2,318.79 820.96
18. Kerala 1,161.20 219.99
19. Lakshadweep 3.61 0
20. Madhya Pradesh 2,592.86 920.04
21. Mabharashtra 3,534.08 1,677.80
22. Manipur 162.28 83.10
23. Meghalaya 72.12 24.12
24. Mizoram 126.22 49.02
25. Nagaland 108.19 53.49
26. Odisha 796.97 372.02
27. Puducherry 64.91 28.94
28. Punjab 1,204.47 364.02
29. Rajasthan 1,541.95 705.46
30. Sikkim 36.06 11.52
31. Tamil Nadu 4,756.58 1,200.50
32. Telangana 832.60 413.74
33. Tripura 133.43 100.37
34, Uttar Pradesh 4,922.46 1,740.98
35. Uttarakhand 533.72 112.00
36. West Bengal 1,929.32 911.34
Total 35,989.70 13,605.46
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